IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-10-2026
06.10.2026

Date

. wen
4553/202606.10.2026  [1-o50 0o [A.K. PANDA ggb 3 |order Dtd. 2026-10-12 (DTVISION
BENCH-1)
COURT
WP (C) - ol WRIT
4554/202606.10.2026  |,25°0 0 [B.N.SATAPTHY ggb 3 |order Dtd. 2026-09-30 BRANCH-1 ‘
COURT
WP (C) - L WRIT
4555/202606.10.2026 31,25 o |T.PATRA ggb 3 |order Dtd. 2026-11-11 BRANCH-4 ‘
P (C) - COURT
4556/2026(06.10.2026 A.K.MOHANTY NO. 3 |0rder Dtd. 2026-10-05
31078/2026
OLD
COURT
WP (C) - o WRIT
4558/202606.10.2026  [37o~c 0 M.R. BARIK ggb 3 |order Dtd. 2026-10-05 BRANCH-4 ‘
p () - COURT
4560/2026(06.10.2026 A.K.PANDA NO. 3 |0rder Dtd. 2026-09-30
31010/2026
OLD
COURT
WP (C) - o WRIT
4561/202606.10.2026 ;oo -2 o |B.P. TANGA ggb 3 |order Dtd. 2026-10-01 BRANCH-2 ‘
e wwn
4564/202606.10.2026 15550 o o [B.N.UDGADA ggé 3 |order Dtd. 2026-10-05 (DIVISION
BENCH-2)
COURT
WP (C) - o WRIT
4565/202606.10.2026 |0, 00”0, [B.K.SETHY gg. Order Dtd. 2026-11-02 BRANCH-S ‘
e () - COURT
4568/2026 06.10.2026 |37 oo, o0 |G. SAHOO gg. Order Dtd. 2026-10-05
MACA- COURT MISC.
4574/202606.10.2026 [, 0, S.K.MOHANTY NO. 2 APPEAL
OLD SEC.
COURT
4576/202606.10.2026 |CONIC™ A.K.RAY NO. 2
6062/2026
OLD
4579/202606.10.2026  |FAO- P.R.BEHERA (COURT |




199/2026 NO. 2
OLD
S COURT
4596/2026 (06.10.2026 B DAS NO. 2 |Oorder Dtd. 2026-10-05
6052/2026
OLD
CONTC- R
4600/2026 (06.10.2026 S K RATH NO. 2 |order Dtd. 2026-10-05
5666/2026
OLD
N COURT
4603/2026 [06.10.2026 B DAS NO. 2 |Oorder Dtd. 2026-10-05 CONTEMPT
5652/2026
OLD
WRIT
WP (C) - COURT o BRANCH
4605/2026 06.10.2026 |37 ,J¢ oo, |H K MOHANTA No. 1 order Dtd. 9999-12-31 (DIVISION
BENCH-2)
WP (C) - COURT ol WRIT
4606/202606.10.2026 |37, 70 0, M K PANI No. 1 |order Dtd. 2026-10-05 BRANCH-1 ‘
WP (C) - COURT ol WRIT
4608/202606.10.2026 |37, 70 0, M K PANI No. 1 |order Dtd. 2026-10-05 BRANCH-1 ‘
p () - COURT
4611/2026(06.10.2026 S N GAYA NO. 3 |order Dtd. 2026-10-29
32188/2026
OLD
P (C) - COURT
4614/2026(06.10.2026 P N BEHERA NO. 3 |order Dtd. 2026-10-05
31134/2026
OLD
RSA- COURT SECOND
4621/202606.10.2026 | 7% .. |B.DASH No. 1 |order Dtd. 2026-11-03 ADPEAL
WP (C) - COURT oL WRIT
4623/202606.10.2026 |gooc o0 o [S.P.MISHRA No. 1 [order Dtd. 2026-09-23 BRANCH-3
WRIT
WP (C) - COURT Cial BRANCH
4625/202606.10.2026 |37, o, [P N BEHERA No. 1 lorder Dtd. 2026-10-05 (DIVISION
BENCH-1)
WP (C) - COURT ol WRIT
1626/202606.10.2026 |70, 0 o0, [P N BEHERA No. 1 |Order Dtd. 2026-10-05 BRANCH-1 ‘
WP (C) - COURT Cial WRIT
1627/202606.10.2026 |, 00000 |S C DASH NG, 7 order Dtd. 2026-10-05 BRANCH-6
BLAPL- COURT
1628/2026(06.10.2026 | 'oc 0 o |S BARIK No. 1 Order Dtd. 2026-09-30 BAIL-1 ‘
BLAPL- COURT
1629/202606.10.2026 [ Joo" 0 o [P PANIGRAHI No. 7 lorder Dtd. 2026-09-30 ‘
WP (C) - COURT 1
4630/2026(06.10.2026 |37 oo oo, [P K DAS NG, 7 lorder Dtd. 2026-10-05
WP (C) - COURT Cial WRIT
4631/2026|06.10.2026 |37 70 o M PATI No. 7 lorder Dtd. 2026-10-05 BRANCH-2
WRIT
WP (C) - COURT Cial BRANCH
4632/202606.10.2026 |2, 70 o M R ROUTRAY No. 7 lorder Dtd. 2026-10-05 (DIVISION
BENCH-1)
4633/202606.10.2026  |[WP(C) - P K DAS |COURT |Order Dtd. 2026-10-05 [WRIT




31408/2026 NO. 1 BRANCH-6
WP (C) - MANORANJAN COURT o WRIT
4634/202606.10.2026 |3 g 5 0006 banny No. 7 Order Dtd. 9999-12-31 BRANCH-S ‘
WP (C) - COURT ol WRIT
4635/202606.10.2026 |, o 0,5 (S K PRADHAN No. 7 |Order Dtd. 2026-09-29 BRANCEH-4 ‘
WP (C) - COURT Cal
4636/202606.10.2026 |, 5 o0, |P K PATRA No. 1 Order Dtd. 2026-10-05
WP (C) - COURT o WRIT
4637/202606.10.2026 oo o0 ¢ |S-K.PRADHAN No. 7 |Order Dtd. 2026-10-05 BRANCH-6 ‘
WP (C) - COURT A
4638/202606.10.2026 |1 000 /o0, |S.K. PRADHAN No. 7 |order Dtd. 2026-10-05
WRIT
WP (C) - COURT Al BRANCH
4639/202606.10.2026 oo o0, |S-K.PRADHAN No. 7 |order Dtd. 2026-10-05 (DIVISION
BENCH-2)
WP (C) - COURT Al
4640/202606.10.2026 |00y /o0, |S-K. PRADHAN No. 7 |order Dtd. 2026-10-05
CRLREV- COURT
4641/202606.10.2026  |ooo o0, |C.SAMAL o 3
CRLREV- COURT
4642/202606.10.2026 oo o0, |C.SAMAL Mo 3
CRLA- COURT
4643/202606.10.2026 |00, [M.K.MOHANTY . s
WP (C) - COURT Al WRIT
4644/202606.10.2026 |, occ o0, R C MUDULI No. g |Order Dtd. 2026-10-05 BRANCH-1 ‘
CRLREV- COURT
4645/202606.10.2026  |Zgg o0, (C.SAMAL Mo 3
WP (C) - COURT ol
4646/2026(06.10.2026 |5, 000 o0, |H K DASH No. 3 |Order Dtd. 2026-10-05
WP (C) - COURT ol WRIT
4647/2026(06.10.2026 g0 " 0, |S.K.PRADHAN No. 3 |Order Dtd. 2026-10-05 BRANCH-6 ‘
WRIT
WP (C) - COURT L BRANCH
4648/2026(06.10.2026 |50, 0 o0, M K PATI No. 3 |Order Dtd. 2026-10-05 (DIVISION
BENCH-3)
WP (C) - COURT Cal WRIT
4649/202606.10.2026 |, /0, c |S-K.PRADHAN No. 3 |Order Dtd. 2026-10-05 BRANCH_7
WP (C) - COURT Cal WRIT
4650/202606.10.2026 | o7 o0 ¢ |S-K.PRADHAN No. 3 |Order Dtd. 2026-10-05 BRANCH-8




WRIT
WP (C) - COURT BRANCH
4651/2026(06.10.2026 |3 \2)7 /K C RATH s %L lorder Dtd. 2026-10-05 (DTVISTON
BENCH-2)
WP (C) - COURT L WRIT
4652/2026(06.10.2026 |5 \5)7 Ik CH RATH "oURY order ptd. 2026-10-05 RANCH- 1 ‘
WP (C) - COURT o
1653/2026(06.10.2026 |- 1)7  Ip.BISWAL Fo0RY lorder ptd. 2026-10-05
WP (C) - COURT o WRIT
1654/2026(06.10.2026 |5 71C)7 Ik cH RATH FoORY order ptd. 2026-10-05 ERANCH2 ‘
WP (C) - COURT o WRIT
4655/2026(06.10.2026 |- (-)° - |D.BISWAL "oURY order ptd. 2026-10-05 ERANCH-4 ‘
p () - COURT
4656/2026(06.10.2026 S.K.SAHOO NO. 3 |order Dtd. 2026-11-05
28988/2026
OLD
COURT
WP (C) - o WRIT
4657/2026(06.10.2026 |3 0)7 i cn rata gib 3 |order Dtd. 2026-10-05 ERANCH_S ‘
COURT
WP (C) - L WRIT
4658/2026(06.10.2026 |5 "L7 K. PARIDA ggb 3 lorder Dtd. 2026-10-05 RANCH-] ‘
COURT
WP (C) - _ _ WRIT
4659/2026(06.10.2026 |- )7 |k CH RATH ggb 3 lorder Dtd. 2026-10-05 R ANCHLS ‘
p ) COURT
4660/202606.10.2026 S K BEHERA NO. 3 |Order Dtd. 2026-10-05
31250/2026
OLD
o i
4661/2026(06.10.2026 | (50" |s.K.PRADHAN gib 3 |order Dtd. 2026-10-05 (DIVISION
BENCH-3)
COURT
WP (C) - o WRIT
1662/2026(06.10.2026 |- ("\" . Is K BEHERA gib 3 |order Dtd. 2026-10-05 RANCH-1 ‘
4663/2026(06.10.2026 |¢ () |s.K.PRADHAN gib 3 |order Dtd. 2026-10-05 (DTVISTON
BENCH-1)
p () - COURT
1664/202606.10.2026 S K BEHERA NO. 3 |Order Dtd. 2026-10-05
31061/2026
OLD
COURT
WP (C) - L WRIT
1665/2026(06.10.2026 |¢ /S |s.K.PRADHAN ggb 3 |order Dtd. 2026-10-05 ERANCH- 7 ‘
p () - COURT giiECH
4667/2026(06.10.2026 |5 0c” IS K. SARANGT ggb 3 |order Dtd. 2026-09-30 (DIVISION
BENCH-2)
COURT WRIT
1668/202606.10.2026 |"E(C)~ A.K.BUDHIA NO. 3 |Order Dtd. 2026-09-30 BRANCH
T 21969/2023( " OLb : (DIVISION
BENCH-2)
4669/2026(06.10.2026 |[WP(C)- G. SUNDARA (COURT |Judgement Dtd. 2026-09-22 WRIT




5107/2026 NO. 3 BRANCH
OLD (DIVISION
BENCH-1)
BLAPL- COURT
4670/202606.10.2026 R NAYAK NO. 3 |order Dtd. 2026-10-05
9086/2026
OLD
BLAPT— COURT
4671/202606.10.2026 BS SWAIN NO. 3 |order Dtd. 2026-10-05 BATL-1
8138/2026
OLD
N COURT
4672/202606.10.2026 RK BARIK NO. 3 |order Dtd. 2026-10-05
4081/2026
OLD
COURT
WP (C) - o WRIT
4674/202606.10.2026 |1, 700, |J.P.KAR ggb 3 lorder Dtd. 2026-10-01 BRANCH-3 ‘
COURT
WP (C) - il WRIT
4675/202606.10.2026 |0 /0 0 |D.SAHU ggb 3 lorder Dtd. 2026-10-05 BRANCH-4 ‘
COURT
WP (C) - Al WRIT
4676/202606.10.2026 |3, >0 0,0 |P.K.MISHRA ggb 3 lorder Dtd. 2026-10-05 BRANCH-6 ‘
COURT
WP (C) - o WRIT
4677/202606.10.2026 3 >0 |S.P.SAMANTA ggb 3 lorder Dtd. 2026-10-05 BRANCH-6 ‘
COURT
WP (C) - il WRIT
4678/202606.10.2026 [/ 223 o |S.P.SAMANTA ggb 3 lorder Dtd. 2026-10-05 BRANCH-8 ‘
COURT
WP (C) - o WRIT
4679/202606.10.2026  [7oec3 00, [C.R.NAYAK ggb 3 lorder Dtd. 2026-10-05 BRANCH-1 ‘
COURT
WP (C) - o WRIT
4680/202606.10.2026 |0 o> ., [C.R.NAYAK ggb 3 lorder Dtd. 2026-10-05 BRANCH-1 ‘
COURT
WP (C) - L WRIT
4681/202606.10.2026 |15 =2 |S.B.UDGATA gib 3 lorder Dtd. 2026-10-05 BRANCH-3 ‘
COURT
WP (C) - o WRIT
4682/202606.10.2026 |- -2 . [P.K.PAL ggb 3 lorder Dtd. 2026-10-05 BRANCH-3 ‘
B () - COURT
4686/202606.10.2026 S.BARIK NO. 3 |order Dtd. 2026-10-05
30817/2026
OLD
WP (C) - COURT i WRIT
4687/202606.10.2026  |37o-0" 0 |S.K.SAHU NG, 1 [order Dtd. 2026-11-30 BRANCH- 6 ‘
WP (C) - COURT Cal WRIT
4688/202606.10.2026  [;7 50" o [P.K.JENA NG, 7 [order Dtd. 2026-10-05 BRANCH-3 ‘
WP (C) - COURT ol WRIT
4689/202606.10.2026  |370-0 0 |S.K.SAHU NG, 1 [order Dtd. 2026-10-05 BRANCH-7 ‘
WP (C) - COURT L WRIT
1691/2026|06.10.2026 |3/ =57 |P.K.JENA NG, 1 [order Dtd. 2026-10-05 BRANCH-3 ‘




WP (C) -

COURT

1692/2026(06.10.2026 |5 \C)7 Pk, JENA FoURT lorder prd. 2026-10-05
WP (C) - COURT o WRIT
1694/2026(06.10.2026 |- ()" |p.K.JENA FoORT lorder ptd. 2026-10-05 o CH4 ‘
WRIT
WP (C) - COURT o BRANCH
1695/2026(06.10.2026 |1 -1)" - |D.K.BEHERA FoURT order pd. 9999-12-31 i
BENCH-3)
WP (C) - COURT o WRIT
1698/2026(06.10.2026 |5 VC17 s K.sAHU FoURT order ptd. 2026-11-30 o NCHo 6 ‘
MISC.
4702/2026 [06.10.2026 | BCA~ .K.ROUT COURT | Ger Dtd. 2026-10-05 APPEAL
605/2024 NO. 1
SEC.
WP (C) - COURT el WRIT
4710/2026(06.10.2026 37107 |a K MOHANTY FOURT lorder prd. 2026-09-29 o CHLS ‘
P () - COURT
4717/2026(06.10.2026 |52 ¢S)7 IS K. PRADHAN §2. Order Dtd. 2027-01-11
COURT
WP (C) - o WRIT
4721/2026(06.10.2026 |50 1707 |A.MORANTY Tg. Order Dtd. 2027-01-18 ] ‘
B () - COURT
4722/2026(06.10.2026 )2 0C)7 I K.NAYAK Tg. Order Dtd. 2026-10-05
B () - COURT
4724/2026(06.10.2026 |50 ()7 |H.K.MOHANTA TS. Order Dtd. 2026-10-05
COURT
WP (C) - o WRIT
4726/2026(06.10.2026 o107 lc.RaNa Tg. Order Dtd. 2026-10-12 o eH_s ‘
COURT
CMP- WRIT
4727/2026(06.10.2026 |7 BEHERA §2. Order Dtd. 2026-09-08 R ANCH ] ‘
WRIT |
14729/2026 06.10.2026 |"E(C)- DASH EgURT Order Dtd. 2026-10-05 BRANCH
T 29523/2026 | 12' . (DIVISION
BENCH-2)
COURT
WP (C) - o WRIT
4732/2026(06.10.2026  |p0 )7 |S.DASH TS. Order Dtd. 2026-10-05 o CH_ 6 ‘
WRIT
4734/202606.10.2026 |"E(C)- D.BISWAL ESURT Order Dtd. 2026-10-05 BRANCH
-10. 28874/2026 D o : (DIVISION
BENCH-2)
WE (C) - COURT
4735/2026(06.10.2026 |oo C)” o |p.DASH TS. Order Dtd. 2025-12-19
WP (C) COURT
4737/2026(06.10.2026 0007 |S.C.MANGARAT NO. |order Dtd. 5000-01-01

12




COURT
WP (C) - o WRIT
4745/2026(06.10.2026 14060/2026 B.SINGH C.O. Tg. Order Dtd. 2026-10-05 BRANCH-2 ‘
COURT
CRLREV-
4749/2026/06.10.2026 645/2026 M.DAS C.O. NO.
12
WP (C) - COURT o
4757/20261(06.10.2026 31708/2026 P.R.SWAIN C.0. NO. 3 Order Dtd. 2026-11-05
WP (C) - COURT o WRIT
4760/2026(06.10.2026 7852/2020 N.ROUT C.O. NO. 7 Order Dtd. 2026-11-16 BRANCH-7 ‘
WP (C) - BISWAJIT WRIT
4548/2026(06.10.2026 24082/2026 MOHANTY GENERAL Order Dtd. 2026-09-29 BRANCH-1 ‘
WRIT
WP (C) - SWAPNAJYOTI o BRANCH
4549/2026(06.10.2026 12391/2026 JENA GENERAL Order Dtd. 2026-10-05 (DIVISION
BENCH-2)
WP (C) - o WRIT
4550/2026(06.10.2026 20612/2023 SWAGAT PATI |GENERAL Order Dtd. 2023-07-05 BRANCH-4
ABLAPL- AJIT KUMAR
4551/2026 06.10.2026 | 70u0 00 s GENERAL Order Dtd. 2026-10-05
ABLAPL- RAJENDRA
4552/2026(06.10.2026 10780/2026 NARAYAN ROUT GENERAL Order Dtd. 2026-10-05
WA- CHIDANANDA WRIT
4557/2026(06.10.2026 1871/2024 |BHAGABATT GENERAL Judgement Dtd. 2026-07-14 A PPEAL ‘
RVWPET- DHIRENDRA . .
4559/2026(06.10.2026 7272011 KUMAR SAHOO GENERAL Entire Brief
CRLMC- HAREKRUSHNA CRIMINAL
4562/2026(06.10.2026 3631/2026 |DASH GENERAL Order Dtd. 2026-10-06 MISC ‘
WA- CHIDANANDA WRIT
4563/2026(06.10.2026 771/2024 BHAGABATT GENERAL Judgement Dtd. 2026-07-15 APPEAL ‘
WRIT
WP (C) - HAREKRUSHNA , BRANCH
4569/2026|06.10.2026 9043/2023 |DASH GENERAL Entire Document (DIVISION
BENCH-3)
WP (C) - HAREKRUSHNA
4571/2026(06.10.2026 31012/2026 |pASH GENERAL Order Dtd. 2026-10-05
WA- CHIDANANDA WRIT
4578/2026(06.10.2026 1057/2024 |BHAGABATI GENERAL Judgement Dtd. 2026-07-01 APPEAL
WP (C) - HAREKRUSHNA WRIT
4590/2026106.10.2026 |05 5055 [pash GENERAL Counter BRANCH-5 ‘
WA- CHIDANANDA
4597/2026(06.10.2026 2314/2024 |BHAGABATT GENERAL Order Dtd. 2026-03-13
WP (C) - HAREKRUSHNA o WRIT
4609/2026(06.10.2026 17623/2025 DASH GENERAL Order Dtd. 2026-10-05 BRANCH-5 ‘
4622/2026(06.10.2026  [WA- (CHIDANANDA |GENERAL | lorder Dtd. 2026-07-14




2622/2024 |BHAGABATI ‘
WA- CHIDANANDA WRIT
4624/2026(06.10.2026 |7 000, o o |GENERAL Order Dtd. 2026-04-21 pEAL ‘
WP (C) - HRUSHIKESH B B WRIT
4666/2026(06.10.2026 |,ooo) 7 LT GENERAL Order Dtd. 2026-08-31 R ANCH1
ABLAPL- SANJAYA
4673/2026(06.10.2026  [co2 0l L SO A mp |[GENERAL Order Dtd. 2026-10-01
WP (C) - BIRAJA B B WRIT
4718/2026(06.10.2026 |0 ob™ o aNDa CENERAL Order Dtd. 2026-08-13 N ANCH2 ‘
BLAPL- SAMEER , ,
4743/20261(06.10.2026 5583/2026 |PATTNATK GENERAL Entire Brief BAIL-1 ‘
4750/202606.10.2026 |°LAPL- C PRUSTY GENERAL Order Dtd. 2026-09-29
10 8772/2026 :
CMP- SURYAKANTA
4751/2026(06.10.2026 | po oo SIS GENERAL Order Dtd. 2026-09-30 ‘
WP (C) - DEBIDUTTA o
4753/2026(06.10.2026 |3 0T ot e |cENERAL Order Dtd. 2026-10-06 ‘
ABLAPL- SASHTIDHAR
4754/2026(06.10.2026 |00 o GENERAL Order Dtd. 2026-10-05 ‘
CRLREV- SWAPNAJYOTI
4772/2026(06.10.2026 |25 SER GENERAL Order Dtd. 2026-10-05 ‘
CRLA- N K CRIMINAL
4566/2026(06.10.2026 | -o-00 10 ony  |GENERAL Order Dtd. 9999-12-31 emar ‘
CRLMC- CRIMINAL
4567/2026(06.10.2026 |o005 o (C SAHU GENERAL Order Dtd. 9999-12-31 . ‘
CRLMC- CRIMINAL
4570/2026(06.10.2026 |54 |1 ACHART GENERAL Order Dtd. 2023-05-16 e ‘
CRLMC- CRIMINAL
4572/2026(06.10.2026  |-22000 | ACHART GENERAL Order Dtd. 2023-05-16 e ‘
4573/2026106.10.2026 We (C) ~ S K MOHARANA |GENERAL Order Dtd 2008-10-22
10 8949/2007 :
4575/2026 06.10.2026 |"E(C)~ M ROUT GENERAL Order Dtd. 2016-01-08
e 11953/2006 )
WP (C) - o WRIT
4577/2026(06.10.2026 |12 01", o K NANADA GENERAL Order Dtd. 9999-12-31 R
4580/2026 06.10.2026 |"E(C)~ P K DAS GENERAL Order Dtd. 2026-09-07
10 23119/2010 :
0Jc- WRIT
4581/2026(06.10.2026 | Jc0 oo M K NAYAK  |GENERAL Order Dtd. 2026-07-29 R ANCH2 ‘
SA-
4582/2026(06.10.2026 |5 .. |S BEHERA GENERAL
4583/2026 06.10.2026 |"E(C)- J P KAR GENERAL Order Dtd. 2026-09-23
10 28454/2026 :
4584/202606.10.2026 |"E(C)- J P KAR GENERAL Order Dtd. 2026-09-23
10 31828/2026 :
4585/2026(06.10.2026 | ABLAPL-  |J P KAR GENERAL | lOrder Dtd. 2026-09-23 BAIL-2 |




10744/2026

ABLAPL-

4586/2026(06.10.2026 000t 1 B kaR GENERAL Order Dtd. 2026-09-23

4587/2026(06.10.2026  |cooMC™ L ACHART GENERAL Order Dtd. 2026-09-23
-10- 769/2026 .

CRLMC- CRIMINAL
4588/2026(06.10.2026 |00 L ACHART GENERAL Order Dtd. 2026-09-23 e
4589/2026(06.10.2026 [T (C)- R C PRADHAN |GENERAL Order Dtd. 2026-09-23

25688/2026

WP (C) - . WRIT
4591/2026(06.10.2026 |,o¢c)7 R C PRADHAN |GENERAL Order Dtd. 2026-09-23 o CHog
4592/2026(06.10.2026 ["E{S)~ P K MISHRA |GENERAL Order Dtd. 2026-09-23

10 31874/2026 :

WP (C) - el WRIT
4593/2026(06.10.2026 |7 {707 R K BARTK  |GENERAL Order Dtd. 2026-09-23 e,

WP (C) - o WRIT
4594/2026(06.10.2026 o 1)” I3 Das GENERAL Order Dtd. 2026-09-23 o NCHo 6
4595/202606.10.2026 | b B DAS GENERAL Order Dtd. 2026-09-23

Y 1785/2025 € :
CRP- CIVIL
4598/2026(06.10.2026 |5)0° . R MALLICK  |GENERAL Order Dtd. 2026-09-23 e Teton
WP (C) - nol WRIT
4599/2026(06.10.2026 |50 L7 A B MALLICK |GENERAL Order Dtd. 2026-09-23 o CH4
1601/2026(06.10.2026 |-SCREVZ g SATAPATHY |GENERAL Order Dtd. 2026-09-23
694/2026
1602/202606.10.2026 |CEREV™ |s SATAPATHY. |GENERAL Order Dtd. 2026-09-23
690/2026
4604/2026(06.10.2026 | E- M BEHERA GENERAL Order Dtd. 2026-09-23
U 1448/2026 ¢ :

1607/202606.10.2026 |SPLAPL™ s pasayaT  |GENERAL Order Dtd. 2026-09-23 BATL-1
10 9925/2025 .

1610/202606.10.2026 |ZPLAPL™ s ¢ JONED  |GENERAL Order Dtd. 2026-09-23 BATL-1
10 8459/2026 :

WP (C) - e WRIT
1612/2026(06.10.2026 |5 4} " |D NAYAK GENERAL Order Dtd. 2026-09-23 o CH4
1613/2026(06.10.2026 | -o-HC” P K JENA GENERAL Order Dtd. 2026-09-23

U 1210/2025 ¢ :

CMP-

1615/202606.10.2026 M BEHERA GENERAL Order Dtd. 2026-09-23

1327/2026




CRLMP-

4616/2026(06.10.2026 | “2EFC RSHIESH GENERAL Order Dtd. 2026-09-23
1617/2026 (06.10.2026 |"EC)~ P K DAS GENERAL Order Dtd. 2026-09-23
25339/2026
WP (C) - el WRIT
4618/2026(06.10.2026 30007 IR SAMAL GENERAL Order Dtd. 2026-09-23 o CHog
WP (C) - el WRIT
4619/2026(06.10.2026 04007 P B SINHA  GENERAL Order Dtd. 2026-09-23 o CH3
WP (C) - e WRIT
4620/2026(06.10.2026 |5 C)7 |1 D PANDA  |GENERAL Order Dtd. 2026-09-23 o NCHLS
WP (C) - e WRIT
4683/2026(06.10.2026 |, )7 |7.R.BEHERA |GENERAL Order Dtd. 2026-09-25 A
WP (C) - X X WRIT
1684/2026(06.10.2026 |55 207 IS, K. SAMIM |GENERAL Affidavit o cE_a
1685/2026(06.10.2026 |"E(C)~ U K PANDA  |GENERAL Order Dtd. 2015-03-30
-10. 1399/2002 :
1690/202606.10.2026 |"E(C)- G. C. BARIK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 C° C- :
1693/202606.10.2026 |NE(C)- B. BARIK GENERAL Order Dtd. 2026-10-05
32106/2026
4696/2026 (06.10.2026 |CRLA~ R. DAS GENERAL Order Dtd. 2025-02-10
-10. 1303/2024 ° :
ABLAPL- R. C.
1697/2026(06.10.2026 [T o It A GENERAL Order Dtd. 2026-10-05
1699/2026(06.10.2026 |[MBLDAPL™  lo ¢ SWAIN |GENERAL Order Dtd. 2026-10-05 BATL-2
-10. 10726/2026 °° %+ :
CRLMC- R. K.
4700/2026(06.10.2026 |5 0C0 R K GENERAL Order Dtd. 2026-09-30
WP (C) - o WRIT
4701/2026(06.10.2026 |po )7 IN. K. SEN  |GENERAL Order Dtd. 2026-10-05 o CHog
4703/2026 06.10.2026  |ME~ P. K. LENKA |GENERAL Order Dtd. 2025-07-29
-10- 705/2025 [F- K- :
CONTC- s. R.
4704/2026(06.10.2026 (5.0 o 0 R GENERAL Order Dtd. 2026-10-01
WP (C) - WRIT
4705/2026(06.10.2026 |3° )7 |C. R. NAYAK |GENERAL Order Dtd. 2026-10-06 o cH_g




WP (C) - el WRIT
4706/202606.10.2026 0 ©)°  |D. K. BEHERA GENERAL Order Dtd. 2026-09-17 o eHT
4707/2026 (06.10.2026 |NE(C)=- G. C. BARIK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 |° :

4708/2026 06.10.2026 |"E(C)- G. C. BARIK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 |° :

4709/2026 06.10.2026 |"E(C)- G. C. BARIK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 |° :

WP (C) - B. K. e WRIT
4711/2026(06.10.2026 g '¢) > B R GENERAL Order Dtd. 2026-09-03 o NCH3

WP (C) - o WRIT
4712/2026(06.10.2026 |5 007 |c. R. NAYAK |GENERAL Order Dtd. 2026-10-06 o CH4

WP (C) - o WRIT
4713/2026(06.10.2026 |2 9" . D. K. BEHERA|GENERAL Order Dtd. 2026-03-06 o CHLS
4714/202606.10.2026 |PBLAPL™ 1y ¥ PATRA |GENERAL Order Dtd. 2026-10-05 BATL-2

-10. 10802/2026 : :

1715/2026 06.10.2026 " (C)- G. C. BARTK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 |° :
1716/202606.10.2026 |"E(C)- G. C. BARIK |GENERAL Order Dtd. 2026-09-21
-10. 27463/2026 |° :

ABLAPL- S. R.
4719/2026(06.10.2026 |12 0lt b GENERAL Order Dtd. 2026-10-05

WP (C) - o WRIT
4720/2026106.10.2026 28583/2026 B. K. SWAIN |GENERAL Order Dtd. 2026-12-01 BRANCH-7
4723/202606.10.2026 |PBBAPL™  ly ¢ PATRA |GENERAL Order Dtd. 2021-11-16 BATL-2

-10. 1927472019 B+ ¥+ :

We (C) - el WRIT
4725/2026(06.10.2026 |50 07 |A. K. ROUT |GENERAL Order Dtd. 2023-09-26 o CH 4

0Jc- Judgement Dtd. 1985-08-
4728/202606.10.2026 719/1979 J. LENKA GENERAL 06Petition, Annexure,

4730/2026 [06.10.2026  |CRLA~ P DAS GENERAL Order Dtd. 2026-06-25
-10- 1363/2025 :
MISC.
4731/20261|06.10.2026 MSA-3/2005|G. C. BARIK |GENERAL Misc.case APPEAL
SEC.

WP (C) - WRIT

4733/2026(06.10.2026 |50 )7 |a. K. ROUT |GENERAL Order Dtd. 2023-09-26 N NCH 4




WP (C) - el WRIT
4736/2026(06.10.2026 |5 ()7 A, K. ROUT |GENERAL Order Dtd. 2023-09-26 o CHLS
WP (C) - e WRIT
4738/2026(06.10.2026 |5 Se)” A K. ROUT |GENERAL Order Dtd. 2023-09-26 o NCHLS
WP (C) - el WRIT
4739/2026(06.10.2026 |5 ()7 oA K. ROUT |GENERAL Order Dtd. 2023-09-26 o CH
WP (C) - el WRIT
4740/2026(06.10.2026 |5 ()7 A K. ROUT |GENERAL Order Dtd. 2023-09-26 o CH4
WP (C) - e WRIT
4741/2026(06.10.2026 |3 o7 oo IA. K. ROUT |GENERAL Order Dtd. 2023-09-26 N NCHLS
WP (C) - el WRIT
4742/2026(06.10.2026 |5 0)” . IA. K. ROUT |GENERAL Order Dtd. 2023-09-26 o NCHo
4744/2026/06.10.2026 OJC= M. BEHERA GENERAL PetitionAnnexure
-10- 6671/1995 [ '
CMAPL- L
4746/20261(06.10.2026 487/2006 M. BEHERA GENERAL PetitionAnnexure,Vakalatnama,
SA- Judgement Dtd. 2024-07- SECOND
4747/2026(06.10.2026 |50 oo [B. K. SWAIN |GENERAL operition, ey
RSA- Judgement Dtd. 2021-11- SECOND
4748/2026/|06.10.2026 380/2003 N. SWAIN GENERAL 18Petition, Annexure,Counter, |[APPEAL
CRLA- CRIMINAL
4752/2026(06.10.2026 |00 [H.5.SAHU GENERAL Order Dtd. 2026-10-07 e
CMP- ASHISH KUMAR
4755/2026(06.10.2026 | o o o0 1D GENERAL Order Dtd. 2026-09-28
CMP- ASHISH KUMAR
4756/2026(06.10.2026 | Tuo oo 00D GENERAL Order Dtd. 2026-09-28
W (C) - PURNA
4758/202606.10.2026 CHANDRA GENERAL Order Dtd. 2016-01-08
11953/2006
BEHERA
We (C) - el WRIT
4759/2026(06.10.2026 |5 ()7 s CHOUDHURY |GENERAL Order Dtd. 2026-09-30 o CHoS
1761/202606.10.2026 RO~ e vavax GENERAL Order Dtd. 2026-09-30
-10. 294/2026 :
4762/202606.10.2026 |"E(C)~ B S SWAIN  |GENERAL Order Dtd. 2018-05-16
10 27379/2017 :
CONTC-
4763/202606.10.2026 B S SWAIN  |GENERAL Order Dtd. 2019-04-04

420/2019




WP (C) - o1
4764/202606.10.2026 ;2 7)7 A SUNDARAY GENERAL Order Dtd. 2019-01-16
WRIT

WP (C) - o BRANCH

4765/2026106.10.2026 13236/2023 L K NAYAK GENERAL Order Dtd. 2023-04-27 (DIVISION
BENCH-2)

WP (C) - el WRIT
4766/2026(06.10.2026 |5 \)° IS K SAMIM  |GENERAL Order Dtd. 2026-09-21 o NCHLS
4767/202606.10.2026 |PLAPL- B.B.ROUT GENERAL Order Dtd. 2026-09-30 BATIL-1

-10. 9901/2026 |°°B° :

WP (C) - o WRIT
4768/2026(06.10.2026 |51 |k K NATH GENERAL Order Dtd. 2024-06-27 o NCH3

CRP- CIVIL
4769/2026(06.10.2026 |s50° P K MISHRA |GENERAL Order Dtd. 2026-01-30 e Teton
4770/2026 06.10.2026 |FA-97/1975|S S PRADHAN |GENERAL Order Dtd. 9999-12-31
4771/2026 06.10.2026 |FA-97/1975|S S PRADHAN |GENERAL Order Dtd. 9999-12-31
4773/202606.10.2026 |[°9¢° B SWAIN GENERAL Order Dtd. 9999-12-31

-10. 519/1998 :
4774/202606.10.2026 |[°9¢” B SWAIN GENERAL Order Dtd. 9999-12-31
-10. 519/1998 :
4775/2026 [06.10.2026  |CONTCT D K SAHOO  |GENERAL Order Dtd. 2026-10-12
-10. 5646/2026 :
4776/2026 06.10.2026 [PELDAFL™ 1 ¥ samu GENERAL Order Dtd. 2026-10-12 BATL-2
s 10811/2026 raer .
4777/2026106.10.2026 ABLAPL- G JAYASINGH |GENERAL Order Dtd 2026-10-12 BAIL-2
Y 10730/2026 ’
4778/2026 06.10.2026 [CLAPDT T K SAHOO  |GENERAL Order Dtd. 2026-10-12
10 6024/2026 :
4779/2026 06.10.2026 |"E(C)- S S PASAYAT |GENERAL Order Dtd. 2026-10-12
10 31521/2026 :
4780/2026 06.10.2026 |"E(C)- D K RAY GENERAL Order Dtd. 2026-10-12
Y 29844/2026 ’
4781/202606.10.2026 |"E(C)- D K RAY GENERAL Order Dtd. 2026-10-12
10 29844/2026 :
WP (C) - o WRIT
4782/2026(06.10.2026 |5 CL7 . ID K RAY GENERAL Order Dtd. 2026-10-12 o eHoD
4783/202606.10.2026 |PELAPL™ bRADHAN  |GENERAL Order Dtd. 2026-10-12 BATL-2
Y 10808/2026 ’

4784/2026 (06.10.2026 [PELDAEL™  p ¥ NaTH GENERAL Order Dtd. 2026-10-12 BATL-2
Y 10764/2026 € .

4785/202606.10.2026 |ABLAPL-  |K K NATH GENERAL | lorder Dtd. 2026-10-12 BAIL-2




10764/2026

WP (C) -

4786/2026(06.10.2026 |3/ -)7 A K PANDA  |GENERAL Order Dtd. 2026-10-12
4787/202606.10.2026 |SME” B SWAIN GENERAL Order Dtd. 2026-10-12
-10- 124/2026 :

4788/2026 (06.10.2026  |CONTC- A PATTANAIK |GENERAL Order Dtd. 2026-10-12
Y 6197/2026 € .

N I C (Software Team)



